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Strikes by Port and Dock workers
•54. SHRIMATI MRINAL GORE: 

DR. BAPU KALADATE:
Will the Minister of SHIPPING 

AND TRANSPORT be pleased to 
state:
1'

(a) whether a large number of port 
and dock workers were on strike re
cently;

(b) what were the grievances of
the workers; . &

* ■ '■. * ■:
(c) what steps the port authorities

took to settle the strike; and *

(d) what was the total loss to Port 
Administration during the period of 
strike?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) Except
ing minor stoppages for short spells 
over certain local issues, there has 
been no strikes recently in any Port 
except Bombay and Cochin. The de
tails of the strikes at the latter two 
Ports are mentioned below

(1) BOMBAY: Certain categories 
of Port workers started resorting to 
sudden stoppages of work in diffe
rent sections for short spells since 
the beginning of Apri\ 1977. Later, 
some essential categories of Port 
workers went on a strikes from the 
midnight of 9/10th May to 21st May, 
1977.

(2) COCHIN: Dock Workers at 
Cochin went on strike from the night 
of 4-5-1977 till the day shift of 
6-5-1977 (inculsive).
(b) (1) BOMBAY- The workers de

manded reversal of the changes decid
ed in 1975—77 pertaining to manning 
scales, staggered weekly day of rest, 
overtime etc.

(2) COCHIN: The workers de
manded withdrawal of suspension 
orders against 7 workers who were 
reported to have refused to carry 
out orders.

(c) (1) BOMBAY: Port Trust held 
direct negotiations and also referred 
the matter to the Regional Labour 
Commissioner (C) for conciliation un
der the Industrial Disputes Act.

(2) COCHIN; The strike was 
withdrawn after negotiations bet
ween the management and the wor
kers leading to a settlements.
(d) It is not possible to evelvate the 

loss.
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